
OFFICE OF WE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
\\ TIS HAZARI COURTS : DELHI
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Copy forwarded for information and necessary action to :-

1. The Judicial Officers concerned, West District, Tis Hazari courts, Delhi.
2. The Officer Incharge, Pool Car, Tis Hazad Courts, Delhi.
3 . For uploading on LAYERS .

/. For uploading on centralized website through LAYERS .
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D.A.J.S

Director ( Academics)/
Chairperson (Officiating) h.I\

mqflaTqtl DELHI JUDICIAL ACADEMY
(High Court of Delhi)

Sector- 14. Dwarka. New Delhi– 110078

011-20892191, 01 1-28036502 (of
011-28036687 (Fax)

Email: dja@nic;in

N,. DJA/Trg./ JO-lO/1670/2023 // r $ $
03Fd March, 2023

To
1. The Principal District & Sessions Judge, HQs, Central,

2. The Principal District & Sessions Judge, South, Saket
3. The Principal District & Sessions Judge, North-West,
4. The Principal District & Sessions Judge, New Delhi,
5. The Principal District & Sessions Judge, East, KKD
6. The Principal District & Sessions Judge, North, Rohini
7. The Principal District & Sessions Judge, South-West,
8. The Principal District & Sessions Judge, South-East, Saket
9. The Principal District & Sessions Judge, North-East, KKD

Ud: The Principal District & Sessions Judge, West, THC
- 11. The Principal District & Sessions Judge, Shahdara, I<KD
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sub.: Core Competence Conference for Knowledge, SHU & Perspective Development for
Additional Senior CivR Judges-cum-Guardian Judges-cum-Judges Small Causes
Court & Civil Judges (Full strength) on 15tl1 April, 2023.

Respected Sir/Madam,

As per the approved Training Calendar for the year 2023, the Delhi Judicial Academy
shan be cor;ducting the subject Conference on 15th April, 2023 at Delhi Judicial Academy.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as

Annexure ' A’. The schedule of the programme shall be communicated in due course.

It is requested that nominated Judicial Officers posted in Your district maY kindIY be
communicated about their nomination in the aforesaid programme through Your good of6ce.

In case an Of6cer requires exemption from attending the pro©amme, he/she maY move_
their application in advance though the concerned Ld. Principal District & Sessions Judge. If
the exe;nption. is required on urgent basis, an intimation to that effect may be sent to the
Academy throigh e-mail, followed by a formal application duIY fOIwarded bY the concerned Ld'
bdncipai District & Sessions Judge. In case the nominated officer is transferred, the
successor Judge shanwtand nominated for the programme automatically.

The nominated Judicial omit..ers may ktndly be advised not to list any judicial work on

15h April9 2023) SO that litigants and lawyers are not inconvenienced. In case some judicial
work ias already been listed> it may be preponed or adjourned accordingIY, to the extent

possible.

With regards, )Dg..©Cv:>_
WB/w TS

N ALva’

Yours faithfully,

}Ul
(T)r. Aditi Choudhary)

End.: As above
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